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Written Answers 42 

Statement showing statutory minimum price of sugarcane; economic cost of levy 
sugar procured for FOS (all India average) and retail issue price of levy sugar 

since 1991 till 1994 

Year Statutory Mini- All India Average Retail issue 
mum Price tor Economic Cost ot Prices 

Sugarcane levy sugar procured 
tor PDS 

(Rs. per qtl.) (Rs. per qtl.) (Rs. per kg.) 

1990-91 23.00 613.23 

1991-92 26.00 686.88 

1992-93 31.00 829.99 

1993-94 34.50 903.08 

[English] 

Consumer Courts 

*306. SHRI ATAL BIHARI 
VAJPAYEE: 

SHRI DHARMANNA MON-
DAYYA SADUL: 

Will the Minister of CIVIL 
SUPPLIES, CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION be pleased to 
state: 

(a) whether the Government have 
made' any assessment of the working of 
the Consumer Courts under the Consumer 
Protection Ac~, 1986; 

5.25 
(trom 1.10.90 to 23.7.91) 

6.10 
(trom 24.7.91 to 30.9.91) 

6.10 
(trom 1.10.91 to 20.1.92) 

6.90 
(trom 21.1.92 to 30.9.92) 

6.90 
(trom 1.10.92 to 16.2.93) 

8.30 
(trom 17.2.93 to 31.1.94) 

9.05 
(trom 1.2.1994 to onwards) 

(b) it so, the details thereot; 

(c) the number ot cases tiled in 
Consumer Courts during 1993-94, State-
wise; 

(d) the backlog of pending cases 
as on date, State-wise; and 

(e) the measures taken by the 
Government to clear the backlog? 

THE MINISTER OF CIVIL 
SUPPLIES, CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION (SHRI A.K. 
ANTONY): (a) and (b). The working of the 
consumer courts set up under the 
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Consumer Protection Act was discussed in 
the first all-India Conference of the 
presidents and Members of the State 
Commission held on 24th January, 1994 
where State-wise position was reviewed 
and resolutions were passed to provide for 
adequate infrastructure, staff and funds. 

(c) and (d). This Ministry compiles 
such information on quarterly basis. Based 
on the information available with the Central 

Government, a Statement has been 
compiled and is annexed. 

(e) Many of the State Governments 
are converting part time district fora into full 
time. The Consumer Protection Act, 1986 
also provides for setting up of additional 
District Forum in a district depending upon 
the work load. However, the responsibility 
of setting up of additional District Fora lies 
with the State Governments. 
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